
Department Government Date of receipt Amount claimed Amount of claim 

admitted

Nature of 

claim

Amount covered 

by security 

interest

Amount 

covered by 

guarantee

Whether 

related 

party?

% of 

voting 

share in 

CoC, if 

applicable

1 CGST, Kutch
Central 

Government
24.03.2021 4,01,96,438.00     4,01,96,438 NA 0 0 No 1.47          0 0 0 0

NIL

2 DGFT, Mumbai 

Central 

Government
11.05.2021 5,70,29,555.00     5,70,29,555

NA 0 0
No 7.39          0 0 0 0

NIL

3

Excise and Taxation Officer, 

Haryana

State 

Government
3.03.2021 10,71,645.00        10,71,645.00        NA 0 0 No 1.06          0 0 0 0

NIL

4 State Tax

State 

Government 04.02.2020 77,08,69,644 33,60,52,183 NA 0 0
No 0.04          0 0 0 43,48,17,461

NIL

Total 86,91,67,282        43,43,49,821        43,48,17,461   

Details of claim received Details of claims admitted

Annexure 4

Name of the corporate debtor:Gran Electronics Private Limited;   Date of commencement of Liquidation:12th February, 2021;  List of Stakeholders as on date: 31st August, 2026;    

List of operational creditors (Government dues)

(Amount in Rs.)

Details of ClaimantSl. No. Amount 

of 

contingen

t claim

Amount of 

any mutual 

dues, that 

may be set 

off

Amount 

of claim 

not 

admitted

Amount of 

claim under 

verification

Remarks, if any


